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THE MINISTER OF TOURISM AND
CIVIL, AVIATION (DR. KARAN SINGH):
(a) to (c). Duc to constraint on resources
and other priorities Government are not
in a position at present to include invest-
ments in this area in the Central sector
for tourism development. It is for the Statc
Government to consider whether as part
of their Fifth Plan facilities should be
created for tourists at Gopalpur.

A hotel in the private sector has becn
in operation at Gopalpur-on-seca for a
number of years.

Change in Purchase Procedure of Cotton

by C.C.L
10124. SHRI DHARAMRAO AFZAL-
PURKAR: Will the Minister of COM-

MERCE be pleased to state:

(a) whether there have been changey in
the procedure for purchase of cotton by
the Cotton Corporation of India; and

(h) if so, the broad outlines thereof?

THE. DEPUTY MINISTER IN THE
MINISTRY OF COMMFRCE (SHRI A. C.
GEORGFE): (a) No, Sir.

(b) Does not arise.

Impact of Increase in Excise Duty on
Prices of Domestic Electrical
Appliances

10125. SHRI DHARAMRAO AFZAL
PURKAR: Will the Minister of FINANCE
be pleased to state:

(a) whether prices of domestic electrical
appliances have recorded a marked rise in
Delhi during the last two weeks of March,
1978 rellecting the increase in cxcise duty
from 10 per cent to 25 per cent;

(b) whether electric  fans, tluorescent
tubes and lamps have shown a mixed ten-
dency; and

(¢) if so,
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANFSH): (a) to (¢). The prices of ccrtain
items of domestic electrical _appliances
have shown some increases in Delhi mar-
ket. However. it may be added that for
goods like domestic electrical appliances the
ultimate consumer prices depend not only
on in-reases in excise duty on the finished
products but on increases in import duties
on copper. stainless steel sheets and other
raw materials as well. There has been no
increase in excise duty on electric fans,
fluorescent tubes and lamps in the 1978
Budget and the consumer prices of these
items. in Delhi, have not shown any notice-
able variation.
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Setting up of an Ink Manufacturing Factory

in Kuwait in collaboration with a Delhi

Firm
10126. SHR1 DHARAMRAO AFZAL.-
PURKAR: Will the Minister of COM-

MERCE be pleased to state:

(a) whether a Delhi firm has decided to
collaborate in setting up an ink manu-
facturing factory in Kuwait which would
be exported from India; and

(b) if so, the salient features of the pro-
ject?

THE DEPUTY MINISTER IN THE
MINIS FRY OF COMMERCE (SHRI A. C.
GEORGE): (a) and (b). The Government
have no informatjon on this matter.
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Raid by Income-tax Authorities on the
House and Business Premises of Cloth
Dealer in Kanpur

10128. SHRI S. M. BANERJEE:
SHRI R. V. BADE:
Will the Minister of FINANCE be
pleased to state:

(a) whether his attention has been drawn
to the news-item which appeared in the
Patriot dated 18th April, 1978 to the effect
that Income-tax Authorities raided the resi-
dence, shop and godown of a whole-sale
cloth dealer in Naugarah area in Kanpur
and seized unaccounted cash, gold biscuits,
jewellery and cloth worth several lakhs;

(b) whether a number of hooks were also
seized: and





